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(xiv) Spread of tHandigodu' and tMan-
ganakayile' diseases in Ma/nad Distt. of 

Karnataka and Eastern parts of Kerala 

SHRI M. RAMANNA RAT (K.asara-
god) : Handigodu disease affects bones and 
joints irrespective of age or sex and cripples 
the affected person. It leads to death of the 
victim ultimately. No medicine is found 
effective till now. 184 cases of complete 
crippling have been reported by the Karna-
taka Government even though their number 
is ten-fold. No serious steps seem to have 
been taken to prevent the deadly disease. 

The other disease spreading in Malnad 
area is causing grave concern to the people 
is called "Manganakayile". This is found in 
Shivmogga, Hassan, Coorg and Dakshina 
Kannada districts of Karnataka and is now 
spreading to the eastern part of Cannonore 
and Wynad districts of Kerala. This is a con-
tagious and fatal disease This is spreading 
unchecked causing great concern among the 
people. So far no medicine is found effective 
to prevent or cure tho disease It is believed 
that the monkeys spread the disease and it is 
deadly to them in particular. Hence the name 
also. 

Both the diseases are found in Malnad 
or in the Western Ghat area. It is a very 
backward area and majority of tbe people 
are illiterate, Scheduled Castes and Scheduled 
Tribes and agricultural and plantation 
labourers who are affected most. Many of 
them are riously thinking of migrating to 
othor places. 

So, it is the urgent duty of the Govern-
ment to direct IOMR to rush a team of 
doctors and scientists to conduct necessary 
investigation and study about both the deadly 
diseases by starting a research institution in 
the affected areas at once. Only by taking 
such effective measures it is possible to create 
confidence among the people and dissuade 
them from migrating to other places. 

(xv) Jawaharlal Nehru University, 
New De/hi 

SHRI SAIFUDDIN CHOWDHURY 
(Katwa) : Sir, lawabarlal Nehru University, 
the prestigious university of our country, is 
currently going through a severe crisis. The 
trouble in the University has been brewing 
since April this year. Brutal police lathi 
charge and mass scale arrest of the students 
have occurred. The University was closed 
sine die for a long period. 

The University has fe-opened on 22nd 
July, 1983. The different measures taken by 
the authorities were intended to isolate those 
students who indulge in anti-social activities . 
None in this country, who has a democratic 
sense, would tolerate any rowdyism in the 
campus. In order to run the institution 
smoothly congenial relationship among the 
teachers, students and employees is very much 
necessary. Any deteri oration of this relation-
ship has to be prevented. But things are 
happening just in the reverse in the JNU. Here 
in the name of stopping rowdyism, the 
authorities have chosen to stop admission of 
students for the current year. It has resorted 
to mass scale rustication of students and 
issuing of threats that any teacher or employee 
joining any movement would be punished. 
Police has been posted in the campus. De-
recognition of students union is being thought 
of. All these are not only not helping in tbe 
restoration of normalcy in the campus but 
also appearing as repressive. An enquiry 
Commission headed by a retired judge has 
been going through the charges against 44 
students. Even before completion of this 
Enquiry, students were denied their right to 
register as students and consequent hostel 
and otber facilities. After the Supreme 
Court's directive registration was granted but 
not the implied other facilities. This is a 
blatant violation of principles of natural 
jsuticc. 
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I urge upon the Government to imme-
diately start admissions for the current year 
and to restore democratic rights of all con-
~rned in U niversi ty . 

(xvi) Installation of a T . V. transmitting 
station at ujJain and high powered trans-

mitting stations at divisional 
headquarters of M .P. 
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(xvii) Irregularities in Doordarshan 
Kendra, Bombay 

SHRI RATANSINH RAJDA (Bombay 
South) : Television is an acknowledged mass 
media disseminating knowledge, information 
and providing entertainment to the people. 
Its efficacy lies in communicating in audio-
visual form the subject matter to the masses 
in different parts of the country. 

This House has often discussed the 
functioning of Doordarshan Kendras, types 
of programmes provided by them, and the 
scope of improvement in the quality of pro-
grammes. 

Citizens of Bombay have been perturbed 
at the way the Doordarshan Kendra in that 
commercial capital functions. Apart from the 
poor quality of the programmes which leave 
much to be desired, irregularities, malprac-
tices prevail on a large-scale in Bombay 
Doordarshan Kendra. Government is thus 
defrauded of large amounts. There are 
instances of fictitious and bogus payments. 

With a view to perpetuate this nefarious 
game, artist and writers of repute are kept 
at bay as they would not succumb to the 
irregular practices followed. Every check 
should be exercised to ensure that paym nt 
J. not made to fictitious persons. 

Such malpractices bring ioto di rep 
the entire functioning of Doordar ban 
Kendras. J, therefore, demand that a throu h 
inquiry should be conducted into the affair 
of various ections of Bombay T.V. e pedal-
Iy Gujarati section which is bound to bring 
out many skeletons from the cupboard of 
those indulging in highly objectionabl J un-
lawful, malpractice in conducting Doordar-
shan programm s. 


